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LOK SABRA 

Tuesda1l. Novembl!1' 1. 1966/Kllrtikll 10, 
1888 (Saka) 

The Lok Sllbha met at Eleven 01 the 
Clock 

[Ma. SPE/'ItER in the Chair] 

OBITUARY REFERENCES 

Mr. Spea~er: I have to inform 
the House of the sad demise of three 
of our frientls, namely Dr. C. P. 
Ramuwamy Aiyar, Shri Krishna-

. charya Joshi and Shri Banarsi Prasad 
Jhunjhunwala. . 

Dr. C. p. Ramaswamy Aiyar was 
a Member of the Central Legislative 
Assembly du~ing the years 1930 and 
1932. He officiated as Commerce 
Member of the Viceroy's Executive 
Council. in 1932. He was an eminent 
educationist :ind a grcat administra'" 
tor. In spite of his age. he was en-
gaged in his mission with full zeal 
till the last moment of his life. He 
passed away at London on the 26th 
September, 1966 at the age of 87. 

Shri Krishnacharya Joshi was a 
Member of the First Lok Sabha dur-
ing the yellrs 1952-57. He passed 
away at Hydllrabad on the 10th Octo-
ber. 1966 at the age of 66. 

Shri Banarsi Prasad Jhunjhunwala 
Yas a Member of the Central Legis-
lative Assembly, Constituent Assem-
bly of India, Provisional Parliament, 
First Lok Sabha and the Second Lok 
Babha during the years 1946-82. He 
passed away at Pondicherry on the 
15th Oetober. 1986 at the age of 80. 

We deeply mourn the loss of these 
lriends and I am sure the House will 

join me in conveying our condol-
ences to the ~ereaved families. 

'lbe Leader of the B01IIIe (Shrl 
Satya Narayan Sinha): Mr. Speaker, 
Sir, I rise to pay homage to the 
memory of the late Dr. P. C. Rama-
swamy Aiyar who died in London on 
the 26th September last. The news 
of his death was received in the 
country with profound grief, for the 
country had lost a very versatile and 
remarkable personality who had 
served the country with great distinc-
tion in various ways. 

He was one of the greatest law-
yers produced by India lind was res-
ponsible for introducing important 
reforms as Law Member in the Mad-
ras Presidency' of those days nnd 
also later as Law Member of the 
Viceroy's Executive Council. 

He made a great mark as an ad-
ministrator nnd initiated very im-
portant n~lion-building activities in 
spite of the restrictions prevailing 
during the foreign regime. 

He distinguished hi'rnself as Dewan 
of Travancore which he w"' able to 
turn into one of the progressive and 
advanced States in the country. 

As an educationist he ranked 
amongst the best in the country. The 
Annamalai University which he was 
serving as Vice-ChanceU<>r to the 
last bears the imprint of his perso-
nality and wisdom. 

In his death we have lost a per-
sonality with a unique combination 
of varied talents of statesman, ad-
ministrator, 8ch~lar, writer and 
orator. I request you that we convey 
the feelings of this House on this great 
1088 to the members of his famJly 
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which includes a distinguished Mem-
ber of this House and my colle·ague 
in the Council of Ministers, Shri C. R. 
Pattabhi Raman. 

I would also like to express my 
grief at the passing away of two other 
parliamentarians. namely Shri 
Krishnacharya Joshi and Shri Banarsi 
Prasad Jhunjhunwala. Shri Krishna-
charya Joshi was a Member of the 
First Lok S"bhu and W::J."::: connected 
in a bi~ wa:{ wih the Congress move-
me"nt in lfydeT"3bad before Indepen-
dence. He fought for the end of the 
autocratic rule of the ~i7.am and for 
introduction of representative demo-
cratic institutions in the State. He 
did considerable social 'Nork to re-
habilitate persons after the accession 
of Hydernbad to India. 

Shri Bam:r.i Prasad Jhunjhull-
wala was a Member of the Prov,-
,sional Parliament and also the First 
and the Second Lok Sabha. He had 
to his credit a good record of public 
service durillg the fight for free-
dom. He was connected with a 
large number of institutions. 

We greatly mourn the loss of all 
these three fl'iends and I request that 
yoU may kindly convey oUr senti-
ment:.; to the members of the bereav-
ed families. 

Mr. Speaker: The House may stand 
in silence fOI' a short :.vhile to ex~ 
press its sorrow. 

(The Member . .;; then stood in silence 
for a short while). 

Mr. Speak •. r: Questiem. No.1., Shri 
R. S. Pandey. 

Shri S. M. Banerjee: I request that 
questions Nor.. 24 and 27 may also 
be answered with this as they re-
late- to the Solme subject. 

Mr. Speak,,,·: If the Minister finds 
it convenient., he might answer ques-
tion No. 17 !llong with this, not 24 
and 27. 

ORAL ANSWERS TO QUESTlONli 
1'004 Slt .... t1 .... 

+ 
·1. SIIrl II.. 8. l'and.,,.: 

Shri Yashpal Slqla: 
Shri FirodJa: 
8hri R. Barna: 
Shrlmatl Tarkeshwarl SiDJIa: 
Shrt Llladhar Kotokl: 
Shrl N. R. Laskar: 
Shrl H. C. Linga Reddy, 
Shri P. R. Chakravert.i: 
Shrlmati Savitrl Nigam: 
Shrl Vishwa Nath Pandey: 
Dr. L. M. Slnghvi: 
Shrl P. C. Borooah: 
8hrl Bhagwat Jha Azad: 
Shri S. C. Samanta: 
Shri Subocih Bamlla: 
Shrl M.. L. Dwivedl: 
Dr. Ranen Sen: 
Shri Blbhutl Mlshra: 
Shrl K. N. Tiwar,.: 
Shri Shree Narayan D .. : 
Dr. M. M. Das: 
Shrl Nath Pal: 
Shri aem Barua: 
Shri Surendranath Dwlved,.: 
Shri aari Vishnu Kamatll: 
Shrl aUkam Chand 

lI:achhaval,.a: 
Shri Bade: 
Shrl J. B. S. Bist: 
Shri Basumatarl: 
Shrlmati Malmoona !lulu: 
Shrl D. C. Sharma: 
Shri Kapnr SIn&'h: 
Shri P. B. Sheel: 

WllJ the Minister of Food, Agrle8l: 
ture, Communlt,. Development aM 
Co-operation be pleased to state: 

(.) the presen~ food situation in tile 
country; and 

(b) the measures taken to improye 
the food situation and meet .hortare 
of foodgrains in dlll'erent part. of \hI! 
country? 

The Minister of State In the Min .. 
try of Food, Agrlcultnre, Communlt,. 
Development and Cooperation (Shrl 
Govtnda Menon): (a) In consequenc." 
of the unprecedented draught of 
19&5-66 and the failure ot the mon-
soons in parts of the country In 
1966-67 the food situation in tbe cOUD-




